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| TEM No. 1 Court No. 4 SECTI ON XVI

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

IANo 1 &2 1In Civil Appeal.No.37/1996

RB.l. & CRS Appel lant (s)
VERSUS

PEERLESS GENL. FIN. & I NVEST. CO. & ANR Respondent (s)

( Wth Appln(s). for directions )

Date : 12/04/2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE G B. PATTANAI K
HON BLE MR JUSTI CE DORAI SWAMY RAJU

For Appellant (s) Kul deep S. Parihar, Adv.with

H. S. Pari har, Adv.
For Respondent (s) Bhaskar P. QGupta, Sr. Adv.
S. Sukumar an, Adv. for

s J.B. Dadachanji & Co., Adv.
Ranesh Babu M R, Adv.

. Radha Rangaswany, Adv.

M. S. Miralidhar, Adv.
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UPON hearing counsel the Court nade the foll ow ng

ORDER
........ e
. SP2
Applications be registered as a Wit Petition and put
up on Monday (16.4.2001).
. SP1

(Y. P. Dhami j a) (Suneet Bal a Sharm) @@
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